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A ppointm ent o f  the C hairm an o f 
The Shipping Corporation o f  India

468. SHRI VASANT SATHE : Will 
the Minister of SHIPPING AND TRANS- 
PO R T be pleased to State :

(a) Whether Government have appointed 
the Chairman of the Shipping Cor-
poration of India without following the 
laid-down procedure and norms ;

(b) if so, the facts thereof and the reasons 
therefor;

(c) whether candidate selected by the 
Public Sector Enterprises Board for the 
post was not approved by the Ministry for 
appointment and if so, the reasons therefor; : 
and

(d) what effective steps have been taken 
or proposed to be taken to restructure the 
Shipping Corporation of India ?

THE M INISTER OF STATE IN- 
CHARGE OF THE M INISTRY OF 
s h i p p i n g  a n d  TRANSPORT (SHRI 
CHAND RAM) : (a) and (b)i The 
circumstances in which the appoint-  ̂
ment was made are as follows :—

The previous Chairman-cum-Man aging 
Director of Shipping Corporation of India, 
was originally due to retire on 9-10-1975. 
on completing the age of 60 years. But 
actually he retired on 3°-9-i977 **ter 
being given 4 extensions as the Government 
could not decide on his successor. Earlier, 
on 8-4-1976, Public Enterprises Selection 
Board had recommended 2 candidates for 
the post, but this recommendation was not 
implemented by the previous Government. 
In view of this inordinate delay and on an 
assessment of the need of the Corporation, 
the Government decided to appoint a 
mature and experienced publicman as part 
time Chairman of the Corporation and ask 
the PESB to recommend a suitable name 
for a whole time Vice Chairman-cum- 
Managing Director. Moreover the Mana-
ging Director has frequently to go out on 
Corporation’s business and this arrange-
ment would enable him to do so without 
detriment to the normal work aljheadquar- 
ters.

(c) Public Sector Enterprises Board had 
not recommended any candidate for this 
post.

(d) It is proposed to appoint full-time 
functional Directors to look after the various 
sectors of the Corporation’s work so as to 
make available the services of high-level 
area specialists to the Chief Executive of 
the Company.




